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RESUME' OF WORK DONE BY LOK SABHA DURING THE SEVEN'J1§. 

SESSION OF SIXTH LOK SABHA-FEDRUARY-MAY, 1979 

I. DURATION OF SESSION 

Date of eommenc.ement 

Date of adjournment sine die 

DatI' of prorogation 

Number of days of sittings . 

~  of hours of ~ . 

19th February, 1979 

18th May, 1979 

!14th May. 1979" 

.59 

::190 hours and !l0' minutflr •• 



2. ADJOURNMENr MOTIONS 

(i) e."",., willJwld 

Name of the 
Member 

... Reported decision of the Govern· Shri Vayalar Ravi 
Dleill to amend lCI'Vioe rules 
enaltling lhe Government aero 
vanu to join RSS which was 
.pinsl the secular character of 
the Indian Constitution. 

s. Arrest of 121 Indian Army ShriJyotirmoy Bosu 
oJicen and BSF officen for 
.pying which included personnel 
from Military Intelligence and 
BSF besides personnel from IB 
and RAW. 

Date on 
which 
brought 
before 
the 
House 

14-5-79 

3-Uawarranted and brutal police Shri G. M. Baratwalla 14-5-79 
action at Aligarh on loth and 
11th May, 1979 against Aligarh 
Muslim University students 
c!e .. ollltrators, Sring by the 
trigger-happy police with 
consequent loll of deaths and 
inj Jries the anxiety and growing 
re'ling of insecurity among the 
M nJim minority and the inac-
tion and indifferent attitude of 
the Government. 

•• IIn"ite orsevere PUC stricture ShriJyotirmoy Bosu 
on performance by Boeing Air-
crafts tbe lAC enters into 
alll'eement with Boeing Co. for 
• apply of aircraft. 

'5. Unprecedented repression arb- Shri Jyotirmoy Bosu 
ing out of wide-!lpread police 
revolt (10 out of 12 districts) in 
Punjab and Government of 
India's reported decision to 
~  :ule ast to States to take 
precautionary measures in the 
aame matter. 

14-5-79 

Remarlu 

The Speaker 
withheld his 
consent to the 
moving of the 
motion. 

The Speaker 
witt-held tbi. 
consent to the 
moving of he 
motioh. 

The Spraker 
withheld his 
consent to the 
moving of the 
motion. 

The Speaker 
withheld his 
consent to the 
moving of the 
motion . 

The Speaker 
withheld his 
consent to the 
moving of the 
motion. 

,-----_._----------
2 



'61_ 
.NCI. 

Sllqject 

I. Incorrect information 
furnished ·to the Lolr. 
S.bh. on March gg, 
1979 about the death 
of Shri J ayapralr.ash 
Narayan and the condo-
lence Illetion moved 
by the Prime Minister 
and the lubequent 
news put out by All 
India Radio about the 
progress made by Shri 
Jayaprakash Narayan. 

Name of 
Member 

Shri K_ 
Lalr.lr.appa 

...... 

Date Date 
when when 

acllIli tted clUc:UIIOd 

16-3-79 

Decision 
of the 
HoUle 

.... Unabuhed, vigorous Shri G. M. 1005-79 1005-79 Neptived 
and planned armed atta- Banatwalla 
ck on the Aligarh Mu!-
lim University stu-
dents coming on 9th 
May, 1979 by train to 
Delhi for their protest 
rally in connection with 
the Amendment Bill, 
the free use of even 
fire-arms, the conse-
quent injury to several 
Itudents With some 
Itill misdng, and the 
failure of the Govern-
ment to protect the 
students as also to safe-
guard their constitu-
tional right to protest 
and the panic among 
the Mu.lim minority 
community. 

Time 
·takeD 

H. M. 

- -------------------_._-----------
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SUMMARY 

I. Bill. pending at the end of tbe last lCIIIion 

a. Bill.introduced • 

3. Billa, as passed by Rajya Sabha, laid on the Table • 

",. BiU, withdrawan 

5. Bula negatived • 

6. Billa circulated for eliciting opinion 

7. Debate adjourned 

196. 

s 
I 

J, 

8. Part-dilCUllCd I 

9. Bill, pending at the end of the lCIIIion I,id, para No. 1456 of Bulletin-
Part II, dated a-6-1979 833: 
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4. CALLING ATTENTION STATEMENTS 

.SI. Brief Subject 
NQ. 

I. The indefinite hunger strike by Shri 
Manoranjan Bhakta, M.P., and 
the circulDltances that led to thi. 
lituation in Andaman and Nicobar 
Islands. 

2. Reported ~  teat conducted 
on an Indian woman at Heathrow 
airport in London and Government's 
reaction thereto. 

Name of the Name of the 
Member who called Miaiater 
attention -------

Shri Nihar 
Lube 

Shri Kacharulal 
Hemraj Jain. 

Date of 
Statement 

Shri Dhanik La1 
MandaI 

2o-IH979 

Shri Atal Bihari 
~  

21-a-1979 

Time 
talten 

5 

H.M. 

0.46 

3. Reported economic blockade of Shri Sushil Shri H.M. Patel 1.01 
Scheduled Caste reflJlfU who mi - Kumar Dhara 
grated from Dandakacanya to 
Marichjhapi in Weat Bengal, leading 
to police firing on them reaulting 
in killing of a large number of 
refugeea, including criminal as-
laulll on many of their womenfolk. 

•• Reported attack on the procca- Shri M.N. 
lion taken out by Harijans on the Govindan Nair. 
birthday of Guru Ravi Daa in 
Muzaffar Nagar (U.P.) causing 
some deaths and lerious injuriea to 
hundreds, including women and 
children, and the Itepl taken by 
the Government to take action 
against the culprits. 

23-g-1979 ") , 

Shri H.M. Patel 0.33 

R ~ 

Reported harasament caused to girls 
and women travelling in D.T.C. 
busea and the rally Rtaged on Feb-
ruary 23. 1979 by girl students of 
various colleges in Delhi 10 prOlnll 
against it. 

Shri Vinod Bhai Shri S.D. Patil 
B. Sheth 

0.2 

6. Reported firing by Railway Polke Shri Krishna 
• on Itudents at Baran Railway Station Chandra HaleltT 
near Kota (Rajasthan) on the a6th 
February, 1979 resulting in the 
death of three students and injury 
to many othen. 

22 

Shri Dhanik Lal o. I. 
Mandai 



l 

7. Reported fa.ilure of the Government 
to fulfil the anurances given last 
year to the students of the Delhi 
ulliversity CJllege of Medical 
Sciences in removing several handi-
caps faced by them in the college 
including lack of Hostel facilities 
and the two -week long strike 
launched by the 500 students of 
that College to press for the ful -
fihnent of their demands . 

3 

Shri Eduardo 
Faleiro 

4 

Shri Rabi Ray 

5-3-1979 

o.aa 

.8. Reported strike by Taxi and Scooter Shri P.M. Sayeed Shri Chand Ram 0.37 
drIvers in ~l  causing hardship to 
the public. 6-3-1979 

9. Rep:lrted d !cisioo of the Additional 
"1 S:lIionJudJel .and M''Jistrates in 

~l  to niuch to Parliament 
House on the 16th March, 1979 to 
high.light their demands. 

Shri Vijay Kumar Shri Shanti o.sa 
Malhotra BhUlhan 

7-3-1979 

dO. Reported atrocities on Harijans in 
Andhra Pradesh with reference to 
the refusal of permission to a Hari· 
jan M.L.A. to enter a temple. 

Dr. Sulll'amanian 
Swamy 

Sbri Dhanak Lal 
Mandai 

0.a6 

'II. Reported avalanches in Lahaul 
Valley (Himaclial Pradesh) killing 
many persons and the rescue and 
relief measures undertaken by the 
Government. 

Shri Vuant 
Sathe 

Reported maltreatment to the 
representatives of the People's Union 
of Civil Liberties from Dclhi visiting 
Singhbh.um district on Wednesday 
the 7th March. 1979 to enquire 
into the ~l l  of violation of 
human riglits of the Adivuia 
of Singhbhum district and widC'-
sprt'.ad resentment among the 
JlOt'ple. 

Reported larller-scale influx of 
foreign nationals inco Assam and 
neighbouring States thereby cau-
sing great concern. 

Dr. Baldev 
Prakash 

Shri Tarun 
Gogoi 

14. Reported proposal of the United 
Statr.\! of Amerk.a to station a New 
Naval Fleet in the Indian Ocean 
and to forge a new military 
alliance with Saudi Arabia and 
PakiMan. 

Shri K.P. 

Reported agitation by thl' Drlhi 
teachers in support of their demands 
and the apprehcmion of disruption 
of teaching and examination pro-
gramme. 

Unnikkrbhnan 

Shri Dilip 
Chakravarty 

8-3-1979 

Shri Surjit 
Singh Barnab 

15-3-1979 

Shri S.D. PatH 

16-3-1979 

o.ao 

Sbri Dhanik Lal o.sa 
Mandai 

19-3-1979 

Shri Atal 0'41 
mhari ~  

Dr. Pratap 
Chandra 
Chundr.r 

0.56 

-----------------------------------------------------------------. 



16. R~ ll ~  bla'!k -listing of certain 
l ~  writer!, journalists 

and Members of Parliament by 
A.I.R. and Doordarshan. 
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3 

Shri Harikesh 
Bahadur 

17. Reported serious situation arising out Shri V.M. 
of the demolition of churches and Sudheeran 
other ~  of worship by the 
authorities in Arunachal Pradesh. 

18. Reported situation arising out of Shri Yadvendra 
hkiatan going nuclear with the Dutt 
bdp of China and other foreign 
countries. 

19. Reported critical position in repect Shri Ramanand 
of the supplies of furnace oil to Tiwary 
various industrial units in the country, 

lIO. 

particularly in Bombay region, the 
non-availability and high prices of 
kerosene oil in various parts of the 
country particularly in Bihar and 
Eastern U.P. 

Reported deterioration in power 
supply in greater Calcutta and 
other parts of West Bengal and 
the difficulties being faced by the 
people as a result thereof. 

III. Reported increasein the prices of 
Vanaspati. 

Reported serious aituation arising as 
a result of unprecedented power 
ccia.i. in Weat Bcnial reaulling in 
closure of many industrial units 
and practically hilling people 
in all walb orUfe in the State. 

Reported continued lockout in the 
National Herald group of publica-
tiooa (National Herald, New Delhi 
and Lucknow, Navjivan and 
Qjlomi Awaz, Lucknow) for 
over one month and non-payment 
of wages to the employees resulting 
in great hardship to tht=m. 

Reported continuing rise in prices 
of esaential commodities despite 
the &IIuraucea that the price in-
crea»e would not exceed ODe per 
cent following the budget propcilala 
and .teps taken by Government 
to check the rise in prices. 

Prof. Samar 
Guha 

Shri Kanwar Lal 
Gupta. 

Dr. s.radiah 
Roy 

Shri Harikesh 
Bahadur 

Shri Chitta Haau 

Shri L. K. 
Advani 

23-3-1979 

Shri Dhanik 
Lal Mandai 

Shri Atal Dihari 
Vajpayee 

30-3-1979 

Shri H. N. 
Bahuguna 

Shri P. Rama-. 
chandran 

Shri Krishall 
Kwnar Goyal 

6-4-1979 

Shri P. Rama-
chandran 

Shri Ravindra 
Varma 

Shri Charan 
Singh 

~ 

0.114 

0·40' 

~ 

1.15· 

0.117 
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liS. Situation in the Jammu and KaaJunir Shri Vayalar 
State as a result of recent 1arge lCaIe Ravi. 
incidents of violence and anon. 

a6. Reported massive arms build up across Sbri P. Rajagopal 
the Indian borden. Naidu. 

Situation arising out of the indefinite 
fast undertaken by Shri Vinoba 
Bhave to press his demand for a 
total ban on cow slaughter in the 
country. 

Reported violent incidents against 
the Asian community, parricularly 
Indian immigrants, in Southall 
areal of U. K. and reaction of 
Go\Ocmm cf.\ t thereto. 

Dr. Ramji Singh 

Sbri Multhtiar 
Singh Malik 

119· Reported era sh landing of Indian Air-
lines Boeing-737 at Madras Air-
port on the 26th April, 1979. 

Shri J yotirmoy 
Bosu. 

So. Reported discontentment in the Union 
TerritOlY of Goa, Daman and Diu 
consequent on the imposition of 
President's Rule inlhat Territory. 

Work to rule and threatened Itl-ike 
by Engineer. and Technicians 0 f 
Indian Airlines and the reported 
delay in flights of Indian Airlines 
and the inconvenience caused to 
the pauengera as a result thereof. 

Reported diltress lale by farmers due 
to failure of Government to pur-
chase wheat at the fixed rate of 
Ra. 115 per quintal. 

Shri Sougatia 
Roy. 

Shri Nathu Singh 

Shri Laxmi 
Narain Nayak 

SS. Reported Demonstration by all India Shrimati Mrinai 

35· 

Railway Employees to preas the Keahav Gore 
demands for bonus. 

Reported collision of a Bus with No. 
8a Up Trivandrum-BombayJayanti 

Janta Express near Alwaye Station 
on the 9th May, 1979 resulting in 
the death of aeveJ:al persona. 

Reported taking over of armouries by 
the Army from the Police in two 
districts of Punjab following the 
Police agitation in the State and 
the danger of the agitation Ipread-
ing to other States. 

Shri C.N. 
Viavanathan 

Shri Vinayak 
Prasad Yadav 

4 

Shri H.M. Patel 

19-4-1979 

Shri Jagjivan 
Ram 

aO-4-1979 

Sbri H.M. Fatd 

Shri Samarendra 
Kundu 

a7-4- 1979 

Shri Puruahottam 
Kaushik 

30 -4-1979 

0·49 

0·33 

Shri H. M. Patel 0.33 

4-5-1979 

Shri Puruahottam 0.34 
Kaushik 

7-5- 1979 

Shri Dhar.u 0.15 
Pralap Sillgh 

8-5- 1979 

Shri Madu 
Dandavate 

10-5- 1979 

Shri Madhu 
Dandavate 

SlIri H.M. Patel. 1.18 

15-5- 1979 

---_. -_._----_ .. - ------- ._---

/ 
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-_._,------,---------_ .. _----

36• Reported club between tbe police Shz-i Ram Vilas Sbri H.M. Patel 0'49-
and the relidcnta of Nizamuddin Paawan 
area, New Delhi resulting in serioUII 
injuries to ac:vcral persona. 

15-5-1979 

37· Reported death of ac:vcral persona in Shz-i Harikeah Shri H.M. Patel I .18-
violent incidents in A1igarh and the Bahadur ---clOlure of the A1igarh MuaJim Uni- ~  
venity for an indefinite 'period as 
a result thereof. 

38• RCP,OI"ted situation created at Marich Shri Dillen Shri Sikander I.n 
Jhapi in West Bengal due to the Bhattacharya Bakht 
refUllal of thousands of refugees to 
go back to Dandakaranya as per 16-5-1979 
the inatructiona and advice of the 
Union and the State Governmenta. 

39· Reported ac:rioUII devastation cauac:d Shri Kommareddi Shri Surjit 0,,41" bl cyclone in the coastal diatricta Suryanarayana Singh Barnalar 
o Andhra Pradesh and Tamil Nadu ---reaulting in heavy lOll of life, 17-5-1979 
propt;rty and standing crops and the 
rehefrendered to the cyclone victims. 

-_._.-. 
~ ..... -.... _--_ .... ~ 



5. DIVISIONS 

No. of Divisions held • 

6. FINANCIAL BUSINESS 

--'-------._------

Subject 

Budget (Railways) for 
1979-80• 

S upplcmentary Demands for 
Orantl in respect of 
Budiet (Railways) for 
1978-79 

Date Date (S) 
of  of 

presentation dilCUlSion 

Time 
takcD 

._------_._----

(i) Rai/WIlY Bud", 

ao-lZ-79 

5-3-79 

5-3-79 1 
6-3-79 
7-3-79 ~ 
8-3-79 J 

General 
Dilcuuion 

-16-3-79 1 DiscUilion and voting 1 
19-3-79 ~ on Demands for 

) Grantl 

1 Discuuion and I -16-3-79 
19-3-79 voting on Supple-

mentary Demands J 
} for Grantl (Railways) 

H ... M. 

I 15 

II 55 

-Discussed ~  along with the Government resolution approving recomm(,l1datiolll" 
made in certain paragraphl contained in th(' }o'ifth Report of the Railway Conv('ntion Ccm • 
• nittee. 1977. 

27 



,-----------------
Subject 

;Suclaet (Gelleral) for 1979-80 

Date  Date (.) 
of of 

presentation Dilcuaion 

(ii) Gm,ral Buill" 

118-11-79 

III-S-79 1 
IS-S-79 ~ 
IS-S-79 I 
I6-S-79 J 

I6-S-79 1 
~ 

} 

General DilCuaion 

DilCuaion and voting 
on Demands for 
Granta on Account 
(Voted without dia-
cuaion ) 

it:,· 'Oli II '1 \ I Voting on D!ID\ndtfor Grants of Ministry/Department of-

~  1 
117-S-79 ~ Defence 
I18-S-79 J 

118-S-79 } Planning 
3-4·-79 

SD-S-79 } External AfFairs 
g-4-79 

3-4·-791 
4-4-79J' Home Affairs 
6-4-79 

Agriculture and 
Irrigation 

IN·-791 
18-4-79 ~ IndUitry 
19-4"79J 

19-4"791 Commerce, Civil 
110-4-79 ~ Supplies and Corpora-

J tion. 

1ID-4-79} Petroleum, Chemicals 
IIS-4-79 and Fertilizers. 

Time 
taken 

H.M 

I S9 

1656 

o 01 

6 15 

8 oS 

10 So 

6 liS 

6 SI 



.. 
Su&IiiIt DMr:of - 1&ae 

pcaaatatiOD- tala ... 
H.1Ii 

CommUDlcatioM 

BelueadOD .Iocial 
Wtllfarc 

Fill&llCe 

Health aad Family 
WdfMc .. 

IDrormatioa ad. 
Broadc: .. tiag 

Labour 

Law, Juaticc ud 
ComplUly Main. 

Sbippia, ud Tramport. 

l ~ 

Supply and Rebabili-
wtioa. 

Ollill ·1iIIed Tourilm ud Civil 0 OS 
at6'00 Aviatioa 
p.lI.on 
115-4-79 Works ud HOUlin, 

Atomic Energy 

Culture 

EJcctroaica 

Soiencc &ad. 
TechODOI.", 

Space 

LaIt Sabba 

~  Sabha 

Parliamentary A6Ift 

Secretariat of the Vice-
Preliideat. 

Total time takCD OIl 
Delllllllda 1« Gnab. 68"9 

111111 

11'13LS-a. 



S,,:bject 

Supplementary Demands (or 
Grana in relpe«:t of 
Bu.t (General) for 
1978-79· 

':.,' 

II-S-79 

30· 

19"3-7] DilCUllion and voting 
on Supplementary 
DtmaIlOa for Grull. 
(General) 

H.M. 

DemaDda for Exc:aa Granll 
in relpect of BuclBet, 
(Geaeral) 1976-77. 

11-5-79 19-5-79 1 ~  and Voting 
~ on Demanda for Exeea 0 os 
J Granll (General) 

(iii) l1uiJIII ill "'/1'" 0/"11 UllillJf T""lorJ' II! Mi.".", 
BuclBet (Mizoram) {or I 12-S-1 979 0 06 
1979-80 

~  Demands for IlI-S-1979 
Ckantl In ~  of Bud-
Ft (Mizoram) for 1978-79 

III-S-1979 @General DileUllion 1 
@Dilc:ulaion and voting on 
Demand. for Grants 

on Account (Mizoram) r II s6 
III-S-1979 @DileUllion aDd Voting 

on Supple mentary 
Demands for Grants 
(Mizoram). J 

(il/) BIId", ill r",," of III, Ullioll T"ril'rJ' oJ 
Portdi,lIIr", 

Bu.t (Pondicberry) for 
197&-80 

SuPplementary Demaada 111-5-1979 
tc:&-Grantl Ul relJ*t of 
the Union Te:rritory or 
Pondicherry for 1978-79 

~  (Goa, Daman and 
Diu) tbr 1979"80 

10-,-1979 

IU-lI-'979 
IIS-3-1979 

*DiIcuIIion and VotiD, 
on Demands for 
Granu on Account 
(Pondicberry) 

al-S-1979 *Dilculli.on and Voting 
IIS-S-1979 on Supplementary 

DemaDda for Granll 
(Pondicberry) 

1+-5-'979 

t-
D
- } 1+-5-'979 t"""'"*' .... V ..... 

on Demanda b 
Grantl on ACCXlUDt 
(Goa, Daman aDd 
Diu). 

, ... , 

o 05 

1 

3 10 

0 04 

81 
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81. No. Name of Member 

I. Shri Mood. Sbafi Qureshi 

II. Shri SakH Kumar Sarkar 

S· Shri Govinda Munda 

4· Shri Mohan Bhaiya 

5· Shri F. P. Gsekwad 

6. Shri Annasaheb Malar 

7· Shri ~  Magar . 
8. Dr. Henry AUltin 

9· Shri M. S. Sanjeevi Rao. 

10. Shrj Sheahrao Deahmukh • 

II. Shri Keahavrao Dhondge 

I!J. Shri K. Chikkalilllaiah 

13· Shrj Ram Murti 

1 LEAVE OF AlISENCE 

· 

· -
· 

· 

31 

Period lor which 
leave' ,ranted 

u-!J-79 to 9-S-79 

19-!J-79 to 15-3-79 

!Jo-!J-79 10 9-S-79 

19-11-79 to 18-4-79 

!J6-!J-79 to 31-3-79 

19-!J-79 to 18-.-79 

19-4-79 to 18-5-79 

9-.-79 to P-5-79 

18-.-79 to 11-5-79 

QI-!J-79 to 1!J-4-79 

17-4-79 to 18-5-79 

9-.-79 to 18-5-79 

IU-S-79 to Ie-5-79 

" 

Date "hl!'n 

I 

j 
1 

\. 

Jea,e 
Rranttd ._.-

IQ-4-79 

16-5-79 

.' -" .' 



s. 
No
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Br
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S
u
bj
ec
t 

Pr
o
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of
 S
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y
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l
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T
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hi
r
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T
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h 
Re
-

p
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ts
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t
h
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C
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Ca
st
es
 
a
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Tr
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Co
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t
he
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ea
rs
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--_._--
Brief Subject 

~ 

which 
moliOll 
.lnOved 

SlIIJICDlion of pJlOrilo tDrwe .Iii Slid luQU.fiiWh 80-11-78 
iD itl "-plic:ation .UI.t1u: motiON Bamala 
lor takiDl into c:oosideralion 
.. ~ of .abe·O-Onat..De-
.eioPmeJIt"Board Bill, 197"8 and 
the Copra CaI.BiI', .1978. 

H. M. 

0-0 I AdapIId • 



--"'"---_.--------
SI. NamfO 
No. 

9. OATH OR. AFPIR.MA1'ION 

COUlti tlleilCY State ~ of 
oatli/a8ir-
mation 

~ 

--------------------------------------------
I. S'lri P. S'liv S!l:lI1lter 

2. S'lri :'hndi Ye\laiah 

'1. 

Secunderabad Andhra Pradeth Hindi (affir- I 9'"R-.1 979 
mation) 

Siddipet Andbra PradeSh Hindi (Oath) ,Ro-R-1979 

Madhya 
Pradeah 

Hindi (Oath) RO-R-lg79 

.' 



10. OBITUARY REFERENCES 
. '0' 

Sl. Name oC ~ ll  of Date of Date aD Time R ~ 
No. Mem erlhil' death which taken 

rcfereDce 
made' ';,' 

., 
'II 3 4- 5  ' - :  : 6 

'.'.r 

H. ,M. 
I. $/lri s. G. Murugaiyan, 6-h79 19-'11-79' 1 

~ I  • 

~  Member of Lok 
. r .;.. .. 

bha. 
.... ~ " . 

2. Shri A.' Shanker Alva, 31-12-78 19-1I-7g 
Member of the Third 
LQk,Sabpa. 

3, Shri M,' S. Sugandhi, 19-1-79 19-!Z-79 
Member uf the Second Lok 
Sabha. 

" 
uti; .; .".,. ,. 

Dr. Chandramani Lal 7-!l-79 19'!Z-79 ° 06 
,t:-rltf"':. 

~  
Chodho&ry, Member of ~ 

~ ~  

Second and Third Lok , , 
Sabha. 

5· Sardar Jogendra Sinl,h, 
Member of the Central eo 

9-11-79 19-2-79 

gidaLive ~ l  Conlti-
tuent ASSl:mhly, the Pro-
visional Pa,rliamen\ ,Fiat 
~~  ~  Loli S.b ~ -

6. Shri Raddam Y ella R ~  ~  ~  , 19-11.19 
Membe'l' of the Fint W 
Sabha. 

7· Shri l ~
wala, Member a the iCth 
Lok Sabha. 

4--!l-79 19-1-79 

8. Shri P. RanlJanath Shenoy, 9-11-79 
Member of tbe Fifth Lok 

111.11-79 ° 01 
Sabha, 

9, Shri Mukand Lal Agrawal, 11-12-79 27-11-79 

1 Member of the First Lok 
Sabha. 

I 
0 011 

10. Shri Moreahwar Dinkar 23-11-79 17-11-79 
lO'his Member of tae Firat 
ok. abha, 

II. Dr. J"iramdal Daulatram, 
Member of the Constituent 

1l8-!l-79 2-3-79 0 011 

Allembly. 

,---..... ~ ... -.... ~~~ ~ ~ ~  . 3S 



36 
..... _ ..... _- ._-_.-

II S 4 (j 

. I. • 

lao SWi.R •. K •.. KbellilJrar, .... · ... HI ~ 0 0, 
mer D%Jllty S.,..er 01 
LaIk Sa ha • 

IS· • Shri Jayaprakub Naray .. U-S-7S (I 40 

'4· Shri H. L. Patwar1, Sit- 118-3-79 12g-s-79 0 lin Alter obituary reIer· 
ti!J, ~ or LOt SabhL ence., the H..-· "I ... journed 

fer the4&y. 

I!;. Sbri A. V. P. Awtb,uDbi. '-4-79 ·9'4-79 1 .g. ~~ .obituar), 
sittilll MeI'Ilber r1f Lot r ren. tII.:-
Sabba. . ~ .. adl 

jOlldled to reo 
a..emble a 

!Z ~ .. a 
"' rl"l))ect 
to the mtmory 
o($h';:':. V. P ~ 
..,... . bi. 

16. Raja Mah .. ndra ~  !l9-4-79 ,0-4-79 0 011 
Mr.mber or the Stocond 
l.ok Sabba. 

I,. Shri Veakatarao T,ode- 7-5-79 ~  .() OJ 

tar Member of the ourth 
and Fifth Lok Sabha . 

• After obituary referenea the Houle waa adjoumed .1Ul t.be- l ~ :March, '979, !.al(r 
on the lame clay, i.e., !I!I-S-79. the Speaker directed, under lllJle ~  tbe801.1s.e, \0 ~ .... ell'lble 
at 5 P.M. When the HOllie re-Nlemh. ted tIIf' Prime Minllter made a ltatement apClJol{ilir 8 
(or the ilUOrr,,' information liVeD tp ~ HOUI& ",lief abqUt tbe ~  ,oUihri .1a)·.-
prakuh Narayan. Thereafter the '1l01llf' adopted a moUon widlklg b,m loi)g lif". ana fuJI 
recovery. . 



II. PAPUIi LAID ON lHB TA8J,.P. 

(i) By Goverumf'ftt • 

(ii) By Private Members 

1106 

Nil 

lit. PERSONAL EXPLANATION UNDER RULE J57 

SI. 
No. 

1. ClcrtaiD remarb about Dr. Dr. Kanm SiDab 
Karan SiDgb made by Shri-
mati Akbar JahaD BeIUDJ 
in the House CD the 4th 
April, 1979-

2. Certain remarb about Shri Shri BaJdey SiD.b 
Baldev SiDgb Jurotia made Juroda 
by Shrimati Akbar Jaban 
Begum in the HoUle OIl the 
4th April, 1979. 

13. PETITIONS 

PraeDted by Membcn 

37 
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16. QUESTIONS 
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19. SPEAKER/DEPUTY SPEAKER 

ll R l R ~ 

--------_.------------.---. ----------.-
sa. No. ~  By whom 

3 

----------_.-. -----------
1. Adjournment of House at 4-30 P.M. OD ~  to Speaker 
re-awmble at 5 P.M. for the pn:teDtation of the 
General BII.. . 

II. Use of languages other tban Hindi or EnsJisb Spe8ker 
during Question Hour. 

3· RequClt made by Shri Eduardo Faleiro and the Speaker 
Leader of the ~  on the 19th March. 1979 
for lltatement by e Government on the vilit of Mr. 
KOSVRin. Chairman of the Council of Ministen of 
USSR. and for laying the treaties and qreementa 
signed with Mr. KOI)'8in, on the Table of the 
House. 

... Chuilying that in CUt: of important taIb taking Speaker 
place between the Prime. Minister or other Mi-
Diste1'8 with foreign leaden and any qrec=ment 
entered into between them, if either the Leader of 
any Party/Group, or a fairly large Dumber of MeID-
ben write to the Speaker for a lltatement by the 
Government. the Speaker would request the 
Government to make a statement, place the qree-
menl and/or the communique iuued. on the Table 
of the House. 

5· A notice given by Shri K. P. Unni.kriaIman leeking Speaker 
pennillion to move a motion reJating to the ~ 
ceedinp of the House dated the llfAIld March. 
1979· 

6. .Death of Shri H. L. Patwary, a sitting Member Speaker 
of the House, at New Delhi. 

7· Presention of I'q)Ol'ts of the ~  on Speaker 
Defence of the Eltimates Committee on (i) ~ 
ment of Potential Threat to India'. Security and 
~ Modemilalion of Defenc:e-Navy. containing 
. ormation of c:l8aified nature, by the Chairman 
of the Eltimatea Committee to the Speaker • 

Date 

gO 3-79 

118-3-79 

• Aa a mark of respect to the memory of the dec:eued, tbe House waa adjourned at 
5-49 P.M. for the day. 

47 
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8. Praentation of reports of the Sub-Committee on Speaker 
Dd'enee of the Eltimates Committee on (i) Mo-
dernisation of Defence-Air Force, (ii) Moderni-
sation of Defence-Army and (iii) Miniatry of De-
fence-General Matters, containing information 
of claasificd nature, by the Chairman of the Esti-
mates Committee to the Speaker. 

9. Time for giving notices of Adjournment Motions, Deputy Speaker 
Calling Attention etc., consequent upon the 
change in the Houn of sittings of Lok Sabha with 
dfect from Tuesday, the 8th May, 1979. 

10. Givillg expression to the deep seDJe of sorrow of .the Speaker 
HOUle at the serious lou of lii'e and property suffered 
by the people living in Andhra Pradesh and Tamil 
Nldu as a rault of the cyclone. 

4 

7-5-79 

17-5-79 



20. STATEMENTS 

(i) Suo-moto staUmlnts madI/ltJid by Miltistlr und#, Rul, 372 

SI. No. Subject Name of Minister 

3 

I. Visit of the Prime Minister to Sri Shri Morarji R. Desai 
LanD. 

Date 

4 

2. Visit of Minister of External Affain Shri Atal Bihari Vajpayee 111-2-79 
to China from Ilith to 18th Feb-
ruary, 1979. 

3. Government business for the week Shri Ravindra Varma 
commencing the 1I6th February, 
1979· 

4. Government business for the week Shri Larang Sai 
commencing the 5th March, 1979. 

5. Clarifying the position in regard to Shri Sher Singh 
the matter raised under rule 377 
by Shri MaIlikarjun in the HoUle 
on the 2nd March, 1979 regarding' 
purchase oftranaport aircraft G-1I1111 
manufactured by Aeritalia. 

6. Clarifying the position in regard to Shri Shanti BhuahaD 
the obaervatioDi made by Shri 
Vuant Sathe in the HoUle on the 
lit March, 1979, in connection 
with the appointment of a Judge 
to the Delhi High Court. 

7. Government business for the week Shri Ravindra Varma 
commencing the 12th March, 1979. 

8. Preacnce of U. S. Naval tuk force Shri Atal Bihari 
in the Gulf Area. Vajpayee 

9. Clarifying certain information given Shri Shanti Bhushan 
to the HoUle on the 7th March, 
1979, in reaponse to Calling At-
tention regarding the reported 
decision of the Additional Session 
Judges and Magi.trates in Delhi 
to march to Parliament HoUle 

on 16th March, 1979. 

10. Government business for the week Shri Ravindra Varma 
commencing the 19th March, 1979. 

49 

11-3-79 

5-3-79 

9-3-79 

111-3-79 

13·3-79 

I6-S·79 

Time 
taken 

5 

H. M. 

0-05 

0-19 

0-02 

0-05 

0-01 

0-01 
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------------

II. Condition of Shri Jayaprakuh Shri Rabi Ray 
Narayan and the medical treat-
ment given to him. 

la. Incorrect inform'ltion given to the Shri Morarji R. De.a.i 
HoUle about thr passing away of 
Shri Jayaprakash Narayan. 

IS. Visit to India of the Soviet Prime Shri Morarji R. Ileaai 
Minister, Mr. Alexei KOIygin. 

~  Import E.xport Policy for the year Shri Mohan Dharia 
1979.80. 

15. DearDell allowance of Central Shri Charan Singh 
Government employees and other 
related matterl. 

16. Revilioo of dearneu allowance and Shri Jagjivan Ram 
pension admillib1e to penonnel 
of the DefCDce Services. 

17. Revision of ateel pricea Shri. Biju Patnaik 

18. ~ O l taken on price and pro- Shri Surjit Singh Bar-
curement policy for Rabi Cerea15, nala. 
1979-80 marketing leuon. 

19. Situation in Jamahedpur Shri H. M. Patel 

itO. Commi .. ion of Inquiry on Large Shri George Fernande. 
Industrial HoUICI headed by Shri 
A. K. Sarkar, formerly Chief 
Jllltice of India. 

Itl. Situation in Jamahedpur Shri H. M. Patel 

IU-S-79 

30-3-79 

30-3-79 

ItG. Visit of the Prime Minister to Shri Morarji R. Desai 19-4-79 
Bangladesh. 

ItS. • Land deal' by Shri Guru Dutt Shri H. M. Patel a0-4-79 
So\anki and Shri Gobind Singh in 
Uttar Pradcah. 

1t4. Government buainess fur the week Shri Ravindra Varma 1l0-4-79 
commencing the 231"d April, 1979. 

IlS. Cow protection Shri Morarji R. Deaai 

1t6. Visit of the Minister of Home Shri H. M. Patel 
Affairs to Jammu and Kashmir 
on the Itltnd and 23rd April, 1979. 

1t7. Government business for the week Shri Ravindra Varma 27-4-79 
commencing the 30th April, 1979' 

G8. Allegations of corruption charge. Shri H. M. Patel 
againat the family members of the 
Prime Minister and the former 
Home Minister. 

H. M. 

0-04 

~ O 

0--03 

o-lll 

0--10 

0-10 

0-05 

0-:-03 

0--06 

0--05 

._---_ ... _-----_._---. -_.--.• ---
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1II9. Supp',rt price for Tur (Arhar), Sbri Surjil Sinrh Bar-
Mooog aDd Urad for the marketilli nala. 
~  1979-80 . 

.30. Foreign Trade POKCy for the year Shri Mohan Dharia 
1979-80. 

II. 

:.,ll. 

Findingr of the Inquiry Committee Shri Rabi Ray 
on Dr. Ram Manohar Lobia's 
treatment ,and aetien taken by 
Government thereon. 

Dcdsiolll of thc Government on Shri George FernaDdea 
the 'I'ccommendatiuns of the Higb 
Level. Cornmittee on the Cement 
Industry. 

Government buaincas for thl'! week Shri Ravindra Vanna 
commencing the 7th May, 1979. 

34. Reduction in pricca of cotton Shri George Fernandca 
cloth and cotton yarn. 

55. Govermncnt buainas for t.hc week Shri Ravindra Varma 
commencing the 14th May, 1979. 

36. Appointment of Expenditure Com- Shri Charan Singh 
million lUld ita terma of reference. 

'37· CODitittltion of a Committee to Sbri Charan Singh 
review the working of the Life 
IllIurance Corporation of India 
and to augaest meaaurea for im-
provement. 

5 

H. M. 

0--01 

O-lll 

0-111 

4-5-79 0--15 

r005-79 0--09 

1005-'19 

10-5-79 

,6-5-79 

38. Wage negotiatwllI in the coal Shri P. Ramachandran 16-5-79 
industry. 

0--03 

39· Appointment of a •. Expert Com-
mittee of economists and tax ad-
ministraton to study the impaet 
of conccaaiolll provided in tax laws 
on the techniquea of production 
UICd in industry and make recom-
l1I.endatiolll for reform. 

Shri Charan Siugh 

Brief Subject 
Name of Member 
who made the 
.tatement 

\.Certain information given by the Shri A. K. Roy 
Minister of State for Steel and 
Mines on the 6th March, 1979 
ira alUwer to Unatarred Ques. 
tion No. 1Z01l3 rtl'arding Dcti-

~ contract of Babudih slag 
dump of TISeO. 

Minister who 
made th!: 
statement 
in reply 

Shri Karia 
Munda 

18-5-79 

Date Time 
taken 

H. M. 

15-5-'19 0--03 



(iii) MtJtI"s undl, Rul. 3'17 

SI. Subject Name of Member Mini.ter Date Timl' 
No. who raised the who made tak('n 

matter the 
Btat(ment 

II 3 4 5 6 

H. M .. 

I. International Film Festival Shri Ugrasen 111-1l-79 0--02-

held in New Delhi. 

ll. Promotion prospect. of the Shri Shambhu Nath lll-II-79 o--oa. 
Officers of the Defence Chaturvedi 
Service. and the disparity 
in the ltatul and rank 
between the military and 
civilian officen. 

3· Foreiln intelligence agents Shri Jyotirmoy BOlu gl-g-79 ('-011 

in underban. in Welt 
Bengal. 

4. Reported steep fall in the Dr. Vaaant Kumar !l1-g-79 0--02! 

market prices of DhtJniQ Pandit 
in the current crop leason. 

5· M:dical treatment to Khan Prof. Samar Guha 1l1-g-79 0-03: 
Abdul Ghaft'ar Khan in 
India. 

6. Newl published in Hindu 
dated 14-2-79 about 

Shri K. Gopal u·g·79 ()-()3' 

the mal-treatment of a 
lawyer in police Itation 
in the Union Territory 
of Pondicherry. 

7. Purchase of blankets for Shri Surendra gg-g-79 0-011 

Armed Forcel from the Biktam 
Ordnance Clothing 
Factory at Shahjahanpur. 

8. Reported beating of Itu- Shri Bhagat Ram GG-g-79· ~ 

dents, who were ~
ting agalnlt bUI fare ike 
by the Df,lhi Transport 
~O  by the Delhi 
ollce. 

----
52-
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9. Reported non-availability Shri R.L.P. Venna 
of explosive for use in 
mining operations in all 
mica mines resulting in 
unemploymen t to 50,000 
mica labouren. 

10. Calling off of the jute wor- Shri Sougata Roy 
ken' strike in West Bengal. 

'11. Financial IUlistance ,to far- Shrl R. K. Mbalgi 
men of certain districts 
of Maharaahtra whose 
crops were damaged due 
to heavy rains and hail-
stones. 

1:2. Request by the Govern- Shri K. A. R~  
ment of Kerala for res-
cinding notification by 
which coconut husk and 
coir fibre had been de-
clared .. essential com-
modities. 

13. Need for proper planning Shrimati Chandravati 
to con trol the floods to 
ohviate the sufferings of 
the people and saving the 
Crops. 

14. Reported closure of Berar Shri Vaaant Sathe 
Oil Industry at Akola 
for want of Coal. 

15. Movement of Coal by Rail- Shri P. Rajagopal 
~  NaWu 

16. Need for financial assis-
tance to the farmers of 
Dhar, Khargaon etc. 
areaa of Madhya Pradesh 
whose cropI were da-
maged due to heavy hail-
atorms. 

17. Reported closure ofKanpur 
Jute Industry resulting 
in unemployment to 
1500 workers. 

Shri Bharat Singh 
Chowhan 

Shri Dinen Bhatta-
charya 

18. Spreading of Jaundice in an Shri R. K. Mhalgi 
epWemic IOnn in certain 
areaa of Maharashtra. 

19· Reported curtailment of Dr. Vasant Kumar 
facllities and benefits to Pandit 
the employees of the 
Central Public Works 

4 5 6 

H. M. 

0-.01 

o-oe 

0--01 

0-.0, 

o-ott 

0-03 
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-----.. --.-------------------._---... ---

!ZO. 

Department working on 
Mahindcr High Way 
Project in Nepal. 

Reported strike ~ the 
Transporters of' diesel in 
Maharaahtra C&Uling di-
fficulties to farmen. 

Shri Keshavrao 
Dhondge! 

!Z I. Reported noticca served by Shri Dhirendranath 
all unions of Textiles mills Basu 
and Telttiles Worken' 
AIIoc:iationa to go on 
strike with effect from 
the 15th March, 1979. 

lI!Z. Reported arrest of a Sikh 
Youth by U. K. police 
for wearing 'Kara' (steel 
Bangle), describing it as 
an ofFenlive weapon. 

liS. Reported strike by the 
workmen of the Garden 
Reach Ship-builden and 
Engineen Limited for 
the redressal of their 
grievanres. 

Shri Balwant SinKh 
Ramoowalia 

8hri Sornnath Chat-
terjee , 

!l4. Supply _ of sulphur to sulphur. Shri K. Lakkappa 
based industries parti· 
cularly fertiliserA. 

25. Reported ,tecp rail in the Shri BJlagat Ram 
prices of potatoeS there-
by causing harrbhip tl'l 

~  

26. Kerala State Cuhew!)to- Shri K. A. Rajan 
vclopment Corporation. 

Shri Sher 
Singh 

27. l ~ of tcachers and Shri Dilip Chakravarty 
students in the country. 

28. Treatment meted out to Shri Raj Narain 
Kisan Satyagrahis reo 
1 ... ,1"1'1 from Tihar Tl'Iil 
on the !Z8th February. 
1979· 

29. Purchase of tran.port air- Shri Mallikarjun 
craft·· . G-!21Z1Z manufac-
tured bv Aeritalia. 

Sbri Sher 
Singh 

---_.----.. -----... ----------
-Statement made by the Mini,ter. 

H. M. 

0-01 

0--01 

1>--01 

O-O!Z 

1-3-79 

0--00 
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3 4- 5 6 

H.M. 

30. Need for proper idcntifi-Shri Ahmed HUllain 2'"3-79 0-03 
cation of Bangladesh Da-
tionala coming to A.m 
without caUling hanus-
ment to the Indian citi-
zens. 

31, Reported agitation by the Shri Samar Mukheriee 2-:N9 0-04-
employees of ~ l 
Corporation of In for 
the redreual of their 
srievances. 

3i1• Reportc:Y lion aVailability Dr. Ramji Singh 23-79 0--01 

of envelopes in Parlia-
ment House Post Oftice 
and other Palt O.llic:el. 

33· Need for a uniform pattern Dr. Vuant Kumar 5-3-79 o-D2 
of education in the co- Pandit. 
untry. 

'H· Reported releDtment Shri Ram Vilas 5-1'7Q 0-011 
among the people of Puwan. 
North Bihar due to can-
cellation of certain trains 
inch.ding Kosi.Exprell. 

.15 Ruported damage caused to Shri Keshavrao 6-3-79 0-02 

,J the statue. of Netaji Sub- Dhondge. 
hash Chandra Bose and 
Mahatama Gandhi in 
Andhra Pradesh. 

36 Maharashtra State Road Shri R.K. Mhalgi 6-3-79 O-()2 
Tralllport Corporation. 

:J7 Reported shortage of Rail- Shri Vuant Sathe 6-3-79 0-08 
way wagons for tralUport-
ing the salt in various 
parts of the cOllntry. 

38 Petro-Chemical Complex in 
Kerala. 

Shri K.A. Rajan 6-3-79 0-01 

~  Reported retrenchment of Shri Krishna Chan- 6-3-79 0--02 
the workers of Si"ajlex dra Halder. 
Concrete Pipes (In ia) 
Private Limited and 
the demand for their 
reinstatement. 

'0{.0 -Reported low and unl'emu, Shri P. Rajagopal 7-3-7g 0-01 
. ocrative priceaofjaggery. Naidu. 

41 Reported non-allocation or 
wheat and rice to Bihar 

8hri L.L. Kapoor 7-3-79 0--01 

to meet the requirement 
of 'Food for work Sche-
me'. 

---



2 4 5 

42 Reported bus accident on Shri Raj Narain Shri Saman-ndla 7-3-i9 
the 27th February, Kundu 
1979 in Nepal. 

43 Management and control of Prof P. G. 
power diltribution in the Mavalankar 
country. 

44 Reported theft of steel worth 
about rupees two lakhs 
from the premises of 
Jawaharlal Nehru 
University. 

45 Need for providing an 
additional all-weather 
ship for the people of 
Union Territory of 
Labhadweep. 

46 Reported murder of Jesuit 
Pricat Father Francil 
Martinsck at Mokameh 
in Bihar. 

47 Reported hardship faced 
by the opium growers of 
Madhya Pradesh and 
Rajasthan due to hail-
storm and untimel y rains. 

48 Condition of worker. of 
Madhya Pradesh work-
ing in Haryana Canal 
Construction works. 

49 Reported unhelpful attitude 
of the Indian Council of 
Medical Research towards 
the Ichool of Tropical 
Medicine Calcutta about 
the reaeBrch prGject on 
Kala.-azar in Eastern 
India. 

Shri a.p. Tyagi 

Shri P.M. Sayeed 

Shri A.C. George 

Dr. LaxmiNarayan 
Pandey 

Shri Bhagat Ram 

Shri Krishna Chan-
dra Halder 

50 Reported adUlteration of Shri Pumanarayan 
Cement beiDg supplied Sinha 
to Auam. 

51 Reported diflicultiea faced 
by the paddy growen m 
Andhra Pradesh in 
regard to the purchase m 
their produce by the 
Food Corporation of 
ludia. 

5" Reported deatha and heavy 
IUllet caUJed by 
hailltorml in certain 
StatCI. 

Shri Kommareddi 
Suryanarayana 

Shri Raghavji 

7-3-79 

8-3-79 

9-3'79 

12-3-79 

15-3-79 

6 

H. M. 

0--02 

0-01 

0-01' 

0--02' 

C-Ol'l 
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2' 3 4- 5 6 

H.M. 

~  J K. Manufacturers Limit-
ed, Kanpur. 

Shri Pius Tirkey '5-3-79 0--01 

.H R~  of hunting and kill- Shri Hari Vishnu Shri SamarC'n-'5-3-79 00-04-
ing of the Mc Queen bust- Kamath dra Kundu 
ard, a protected apeci-
es of birds. in Saurash-
tra (Gajarat) by a foreign-
er. 

55 Emergency Exceues Inquirv Shri Vasant Sathe. 16-3-79 0-03 
Authority Manipur. 

56 Reported Copying in Shri Kanwar La! 19-3-79 o--os 
the examinations of Gupta 
Meerut University and 
other places. 

57 Lock out in the Bharat EI- Shri R.L.P. Verma Shri Sher 19-3-79 0--04-
ectronici Limited, Singh 
Ghaziabad. 

:;'1 Rep:>rted difficulties of Shri Raj Kri.hna 19-3-79 0--02 
t:le far.no::rs in the flood Dawn 
affected districts of 
West Bengal. 

59 State of health of Loknayak Prof. Samar Guha 2003-79 0-03 
Jayaprakash Narayan. 

60 Trustees of Bombay Port Shri R.K. Mhalgi 2c-3-i9 0-03 
Trust representing Trade 
and industry. 

<61 Allotment of iron and.teel Dr. P.V. Periasam)' 2003-79 0--011 
material to Tamil Nadu 
and non-availability of 
railway wagons for its 
transportation. 

,62 Observance of 8th April, Shri Anna.aheb 2003-79 ,0-01 
1979 a. a solemn occalion Gotkhinde. 
in the memory of 
Saheed Bhagat Singh and 
B.K. DUll. . 

63 R~  decision of the Shri C.N. Viavana- 2c-3-79 Oo-OR 
entral Hindi Commit- than. 
tee about the use of 
Hindi by the banks and 
public seetor undertaking. 
located in Hindi speak-
ing areas Cor correspond-
ence with local people. 

64- Map publi.hed in 
edition of a book 

1917 
"1' e 

Shri Vayatar Ravi RI-3-79 0--011 

New Book of KnOWledge" 
Volume 3. by a publica-
tion com3,any Grolier 
Inc .• in ew York. 

----



65 Open heart lurg!:!'y in 
All India Institute of 
Medical Science. 

66 Reported agitation by 
the primary Ichool tea-
chers of Delhi to 
prea their demand.. 

67 Functions organised in 
honour of the Soviet 
Prime Minister under 
auspices of the Indo-
Soviet Cultural Society. 

68 Joint statement iIIued 
by the Prime Ministers 
of India and the Soviet 
Union. 

69 Reported difficulties faced 
by the fanners of 
Farrukhabad distiet 
of Uttar Pradesh about 
storage of potatoes. 

58 

3 

Shri Kusuma XI'i-
shna Murthy. 

Shri Vinayak Prasad 
Vadav. 

Dr. Ramji Singh 

Sbri Raj Narain 

Shri RanI Prakash 
'Tripathi. 

70 Reportedahortage of Coal Shri Harikesh Bah-
and kerosenc in Uttar duro 
Pradesh. 

71 Reported Ihort and ir- Sb!"i AblSn Jafri 
regular lupply of Coal to 
Guj.rat. 

72 An ~ l  given Shr; A.C. Gl'o!"g(' 
by the Coal India Limited 
about Coal. 

73 Reported agitation by Shrimati Chandra-
the farmen ofKanjbawa- vatL 
lao 

74 Reported atrocities 
Harijana in Bihar. 

on Shri Ram Vilas 
pallWan 

75' Indian Institute of Techno- Shri Brij BhUBhan 
logy, Kanpur. Tiwari. 

76. Need lor Uniform IndUltra- Shri Surendr. 
liBation in Uttar Pradesh. Bikram. 

77. Arjuna Awanu given by the Shri Sougata Roy. 
Alllndi. Council of Sports. 

.,s. Addms deliyenod by the Shri K. Laldrappa • 
~  of BiJmr 10 the 

Joinl Se.inn of the Bihar 
Legislature on the 19th 
March, 1979. 

5 6 

H.M. 

~Ol 

0-02' 

21-3-79 

.. 1111-3-79 C-03 

22-3-79 

0-01 

O-olr 
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79· Strike by the l ~ of Shri .Jyotirmoy BOIu .. r Shri Shn' 
Garden l{cach Ship Builders • Singh. 
and Engineen. Limited, 
Calcutta. 

80. Protection to BhikBhullUld Shri R. I.. Kurt"'1 
their religioUi ccntrca. 

81. Reported atrocitiea on Sbri Vinayak Prasad 
~  in Bihar. Yadav. 

82. A film eutitkd .. Great Shri Kacharulal 
Gambler". ~ Jain. 

8S' Discharge of polluted wate!' Shri C. K. Chandra-
from a factory into thl" ppan. 
Chaliyar river Kerala. 

a.. Univcrsity Grants Com- Shri Shambhu Nath 
million. Chaturvedi 

85. Diversification of F'cI1ili- Shri K. A. Rajan 
zen and Cllemical. 'fravan-
COre Limited, Kcrala. 

86. Demands of employcca of Shri Shiv Narain 
thc Indian CouncilofAsri. Sanonia. 
cultural Re.-arl"h, PUla, 
New Delhi. 

87. Reported scrioul exploaion Shri A. C. George 
and fire in Naptha Plant of 
Fertilizers and Chl'micals 
Travancore Limited, Kc-
rala. 

'88. Reported strik,. of Dock Shd Dllirenclranath 
Labour Board and other Bosu. 
Labour Unions at Calcutta 
and Haldia Portl. 

89. Reportcd dillppcaranct" (If 01'. Subramaniam 
Ship M. V. ARABA. Swamy. 

go. Reported Criminal _ult 
on certain nurICI In Bllati 
town of Uttar Pradcah. 

91. Reported _tyasraha by 
refugeca in Delhi and 
Jammu and treatment meted 
out to them in Tihar 
Jail, New Delhi • 

92. Reported acquiaitiOll of 
land from Adi valil in RoUl-
kela. 

Shri V. M. Sudheeran 

Shri Baldcv Singh 
Jaarotia. 

Shri D. ADlai 

93. Alva Commillion Report Shri Hari Vishnu 
on the medical treatment of Kunath. 
Shri Jayaprakaah Narayan. 

28-3-79 

6 

H.M. 
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Reported ~ -of Coal 
in Madhya Pradesh and 
non-availability of railway 
wagons for its transporta-
tion. 

Reported decision of Delhi 
Administration to open 
wine shops in residential 
Colonies. 

Dr. Laxmi narayan 
Pandey. 

Shri Ram Vilas 
PlIIWan. 

g6. State of health of Acharya Shri Vinayak Pruad 
J. B. Kripalani. Yadav .. 

97. Declaration of 14th April Shri S.  S. Lal 
as a holiday on aCCount of 
the birthday of Dr. B. R. 
Ambedkar. 

ga. Reported scarcity of fur-Shri S. R. Damani 
nace oil in Bomba y re-
gion. 

99. Policy in regard to reserva-Dr. Vuant Kumar 
tion of items for production Pandit. 

:&00. 

in the small scale units. 

Coverage of news by All Shri P. K. Kodiyan 
India Radio and Doordar-
shan about agricultural 
workers' demollltration and 
rally at New Delhi on the 
~  March, 1979· 

.• 101. Demands of the mill wor-
ken of the Marathwada 
Division of the National 
Textile Corporation. 

Shri Keshavrao 
Dhondge 

~  Reported inadequate sup-Shri ~ Krishni. 
ply 0( electricity, kerosene Dawn 
and coal in Welt Bengal. 

103· Reported scarcity of wheat, 
wt, sugar, ker()llene. cement 
and steel in Allam and 
North Eastern region. 

Shri Pumanarayan 
Sinha. 

-104. Auction of plota by Delhi Shri Sharad Yadav 
Development Authority. 

105. Death sentence awarded to Shri Jyotirmoy Boau Shri Monuji 3-4-79 
Shri Z. A. Bhutto, former R. Desai 
Prime Minister of Pakistan . 

• 06. Situation in Jammu and Shri Mohd. Shafi 
Kashmir. Qureshi. 

107. Metro Railway Project in Shri Somnath 
Calcutta. Chatlerj('C. 

H.M. 

0--07 

0--01 

_. --_._------------------
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~

loB. Reported non-coverage by Shri Balwant Singh 
All India Radio of the news RamoowaIia 
about the electionl to the 
Shiromani Gurdwara Pra-
bandhak Committee. 

log. Reported irregularities in Shri N. Sreekantan 
the Railway Booking Office Nair 
at Trivandralll Central 

110. National Thermal Power Shri Robin Sen 
Corporation. 

III. Need for immediate lupply Shrimati Parvati Devi 
of fodder to Ladakh. 

I Ill. Report ed attack by armed Shri A. C. George 
bandi tS on Saint Anne I Con-

113· 

vent Girls School at Sasa-
ram town in Bihar. 

Lilt of persons who partici- Shri Raj Narain 
pated in the auction of 
plots by Delhi Development 
Authority on the 17th 
January, 1979. 

114. Execution of Mr. Solomon Prof. Samar Guha 
Mahlangu, Leader of the 

Shri 
Samarendr .. 

South African people. 

115. Reported fabuloUi salaries Shri K. Lakkappa 
drawn by top CJ(ceutivel of 

116. 

companies. 

lncrcue in price of matches Shri S. S. Lal 
produ:ed in the non-me-
chaniaed sector and the 
need to set up cottage uni tl 
for production of matches 
in R ~  

Steps tJken to IDlmmlSe Shri Eduardo Faleiro 
the rislu at nuclear plants 
and to avoid the hazards 
in the me of nuclear tech-
l1oiogr· 

118. Strike by Delhi School Tea-
chen. 

Dr. Laxminarayan 
Pandey 

IIg. Reporlt:d non-payment of 
salary to the staft' by Mis 
Armatrong Smith Limited, 
Calcutta. 

Reported attack by certain 
armed people on Nco Bud-
dhilts in a village in 
Aurangabad district of 
Maharaahtra. 

----------_. 
1173LS-5. 

Shri Krishna Chandra 
Halder 

Shri Keshavrao 
Obondge 

Kundu 

H- M. 

0-03 

0-03 

0-01 

9-4-79 0-01 
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1111. Reported refusal of Madhya 
Pradesh Government to ac-

Shri Brij BhUlhan 
Tiwari 

9-"'-79 0--02 

!lit a OBI enquiry into the 
lege.! collection of funda 
from industriaii&q in 
Durg (Madhya Pradesh) 
u l:rnted by the Mini .. 
ter -rourillll and Civil 
Aviation. 

11111. Need for the abolition of Shri Ram Vilu 11-4'79 ~ 
capital punilhment. Puwan 

1113· Amenities to the worken Shri P. ~ l 11'4'79 0-03 
of the Steel Yard in Mandi Naidu 
Govind Garh, Punjab. 

1114' Reported strike by the em· Shri Sougata Roy 11-4'79 0-011 
ployees of Indillil Agricul-
tural Research Institute, 
Pum, New Delhi. 

1115. Reported power crisil in 
West Bengal. 

Prof. Samar Guha 11-4-79 0-011 

1116. Reported termination of Shri Manoranjan 111'4'79 0--011 
services of certain civilian Bhakta 

~  of Indian Navy 
wor ing in Andaman and 
Nicobar IIlancla. 

1117· Need for an enquiry into Shri Mukunda Mandai 111 .... -79 0-011 
the narrow escape from an 
accident between Rajdhani 
Express and a ltationary 
tram at Bharthana station. 

1118. Reported crisis in the Coir Shri Vayalar Ravi 12-"'-79 0-04-
Industry in Kerala. 

1119· Need for a new Wage Agree- Shri Robin Sen 111-... -79 0--02 

ment for Steel IndUitry 
workers. 

130• ~~ on deputation Shri Dilip Chakravarty 111-... ·79 
wi e Food Corporation 
of India. 

131• Situation in Jamahedpur . Shri Vinayak Prasad 111'4'79 0-0", 
Yadav 

1311• Landing facilitiet at Gauhati Shri Purnanarayan 16-... -79 0-011 

airport and other airports Sinha 
of the North Eut. 

133· Need for convenion of Shri P. Rajagopal 16-... -79 0-011 

Hyderabad airport into Naidu 
an International airport. 
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134· Reported hunger strike in Dr. Vuant Kumar 16-4-79 o--ost 
Delhi by Photographers Pandit. 
and dealers in photographic 
material due to shortage of 
film rolls. 

135· Reported rd'uaaI by banb Shri Shambhu Nath 16-4-79 00-02 
to accept low denomina- Chaturvedj 
tion cum:ncy notes in Agra. 

136. Reported plan to demolilh Shri Hari Vishnu 16-4-79 0-01 
the Western Court HOlte I Kamath. 
for Members of Parliament. 

137· Reported exchange of ~  Shri Brij Bhushan 17-4·-79 0--02 
American dollars for Indian Tiwary. 
currency from a bank iD 
Delhi by a Gennan Lady. 

138. Canteen workers of Depart-
ment of Statistics, Hans 

Shri Ramdal Singh 17"4-79 0--04 

Bhawan, New Delhi. 

139· Reported irregular supply 
of 10ft coke to Bankura 

Shri A. K. Saba 17-4-79 0--07 

diltrict of West Bengal. 

140• Reportt'd rise in prices of Shri Ugruen 'N-79 0--01 
Gold and silVt':r in Bombay 
bullion market. 

'41• Spreading of desert area Ch. Hari Ram 18-4-79 0--02 
in Rajasthan. Makkalar. 

'.(.2. ikvelopment of CochiD Shri K. A. ~  18-4-79 0--02 
port. 

143· Reported closure of Guru 
Nanak Thermal Plant at 

Shri Bhagat Ram 18-4-79 0--03 

Bhatinda for want of coal. 

144· Reported ahortage of diesel Shri Rama Chandran 18-4-79 0--02 
and petrol in Cannanore KadannappalJi • 
diltrict of Kerala. 

145· Reported unauthorised 
constructions iD Delhi. 

Shri Kacharulal 19-4-79 0--05 
HCIIlI"Iij JaiD. 

146· Policy of distribution 
imported cashew-Duts. 

of Shri Dilip Chakravarty 19-4-79 0--02 

147· Reported shortage of coal Shri Balwant Singh '9-4-79 ·0-01 
in Punjab. Rarnoowalia. 

1.(.8. ~ l l and landlea Shri Chhabiram 19-4-79 0-03 
la urers in Morena and ArgaI. 
Gwalior divisions of Madhya 
Pradesh. 
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149. Shorl supply of dieeel oil Shri Somnath Chat-
and kerosene to Weat Ben- tetjee. 
gal. 

Reported attack on the re-
sidence of the Leader of the 
Oppolition in Karnataka 
Legialauve Council. 

Shri S. Nanjeaha 
Gowda. 

151. Procuremmt of wheat in Shri Raghavji 
Madhya Pradesh. 

153· 

154· 

'55, 

Reported non-supply of Shri M. Satyanarayan 
wagons by the South Cen- Rao. 
tral Railway for movement 
of agricultural products 
from Nizamabad Agricul-
tural Markets thereby caUlt-
ing hardship to the farmers 
of Telengana region in 
Andhra Pradesh. 

Reported relay fut by the 
Jawaharlal N:hru Univer-
sity Staff AsIociation to 
press their demands. 

Rrported fire in a godown 
of l~  Corporatioft uf 
Iudia neal' Raipur (Madhya 
Pradellh). 

Proposcd agitation in the 
coastal arcas of certain dis-
tricts of Kerala for delay 
in completion of Mangalorf!-
Cochill-Trivandrum High-
way. 

Shri Krishna Chandra 
Haldar. 

Shri Govind Ram 
Miri. 

Shri A. C. George 

156. New Coach building pro- Shri B. K. Nair 
.iect in Kerala. 

157· R .. ported ~  of tea- Shri Nawab Singh 
ching of Hindi in Tamil  Chauhan. 
~ ll  

158. Reilorted atrocIties on Sh. P. RajagopaJ 
T"lugu people in Sonabeda -Naidu. 
KOI'ap111_ district, Ori.sa. 

159, R"porlcd non-availability of 
railway wagons in Saura-
shtra region of Gujarat for 
troinsportation of essential 
crunmoditil'S to olher 
places, 

Shri Dharmasinh-
bhai Patel. 

100. Reported shortage of news- Dr. Laxminarayan 
prillt and other varietics Pandey. 
of paper in the country. 

4 5 6 

00-01 

00-01 

0-01 

0--01 

(1-01 

I-Oil 
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Indefinite jiut . undertaken 
by Acharya Vinoba Bhave 
on [he iuue of total ban on 
cow slaugh ter in the 
country. 

162. Disposal of pending appli. 
... .cations of prospective Ilon. 
rnident Indian investors 
for import of machines. 

163. Reported non.availability 
of wagons on Jabalpur. 
ltarsi sec tion of Cen tral 
P.ailway for the movement 
of grains and pulses. 

Prof. Samar Guha 

Dr. Vasant Kumar 
Pandit. 

8hri Han Vishnu 
Kamath. 

164,. Localion of ~ l Sector Shri K. A. Rajan 
units in Kerala. 

[)emonstratioll by teachers Shri Sougata Ray 
for the withdrawal of the 
Hospitals and Educational 
Institutions (Conditions of 
Serviee of l ~  and 
Settlemen t of F,mploymen t 
Disputes) Bill, 1978. 

166. Strike by the employees of 
Garden Reach Ship Build. 
ers and Engineers Limited, 

Shri Jyotirrnoy Basu Shri Sher ~  

Singh 

Calcutta. 

Need lur immediate supply Shri Vinod BJlai B. 
of railway wagons to lift Sheth 
high grade coal from the 
Eastern and Central Coal. 
fields. 

168. Sports goods Manufactur- Shri Iqbal Singh 
ing Units in Punjab. Dhillon 

16g. Reservation l ~  to the Shri Ram Vilas 
Scheduled Castes and Sehe- Paswan 
duled Tribe •. 

170. Reported pollution of the Shri O. P. Tyagi 
rivers in Uttar Pradesh. 

171. All India Institute of Me- Shri K. Lakappa 
cal Sciences, New Dellii. 

Reported inadeqUAte supply Dr. BaJdev Prakuh 
of steel. coal, fumaCt" oil 
and other raw materials to 
the small industrial units 
in Punjab. 

~  

H  M 

.-

....J 

o-Oll 

0-05 

0-.02 

0-03 

o-Oll 

0-.03 



66 

3 4 5 6 

H M 

173. Situation in Kalyan and its 
adjoining areas in Maha-
rashtra ariling out of the 

Shri G. M. Banatwalla "5-4-79 0-03 

~  ~  pro-
cesuon. 

174· Reported non-availability Shri Kommarec:ldi "5-4-79 0-011 
of railway wagons in An. Suryanarayana 
dhra Pradesh for move-
men t of rice and paddy. 

175· Formation of new Ministry 
in Bihar. 

Shri Raj Narain "5-4-79 0-14 

176• Situation in coal industry. Shri Mukunda-
MandaI 

116-.f-79 0-011 

177· Reported closure of a large 
number of brick kilns in 

Shri Manohar Lal 116-4-79 0-011 

Uttar Pradesh due to Ihort-
age of coal. 

178. Reported resentment among Shri Laxmi Nanin 116-4-79 0-01 
the public due to octroi Nayak 
levy by U. P. Government 
on goods passing through 
Notghat bridge on Betwa 
river. 

179· Reported detention of 104 Shri A. K. Roy 116-4-79 0-05 

Down Deluxe at Bihiya 
Station between Buxar and 
Danapur on the II 1St April, 
1979 causing feat in-
convenience to e paasen-
gen. 

180. Delay in the formation of Shri Vayalar Ravi 116-4-79 0-05 
new Ministry in Goa. 

181. Reported abort lupply of Shri Nirmal Chandra 117-4-79 0 01 
wagon. for carrying food- Jain 
grains from KareH and 
Gadarwara mandis in Ja-
balpur Division to other 
place •• 

ISII. Short lupply of raw ma- Shri Robin Sen "7-4-79 0-011 

teriab to .mall industries 
located in AsanIOI-Durga-
pur Industrial belt. 

18S· Procedure for living [gal-ShriD.D -17-4-79 0-011 
lantry award and promo- Desai 
tions to officers of the-
Defence force •. 
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184· 

186. 

Lack of Transport facilitiea Shri Ram Kiahan 
for export of edible mus-
tard oil from Bharatpur 
and Khairli Mandis of Ra-
jasthan. 

Need for taking over the Shri Ahsan Jafii 
management of Sidhpur 
Cotton Textile Mill, Sidh-
pur. 

Reported programme of Shri K. Lakkappa 
sending an Indian Cosmo-
naut into apace in a joint 
venture with the Soviet 
Union. 

Reported killing of four Sbrimati Cbandravati 
Jawans of Border Security 
Force by certain rebela in 
Imphal on the 116th April, 
1979· 

188. Reported cancellation by Shri S.S. La! 
Delhi Development Autho-
rity of the ownership of 

ploJi on accoun t of failure 
of plot holders to get the 
plots registered in their 
names_ 

189. Situation in village Role, Shri G. M. BuatwaUa 
district Nagaur of .K.ajuthan_ 

190. 

19 1• 

Representation by the far- Dr. Vasant Kumar 
men of Rampur district of Pandit 
Uttar Pradesh reprding 
removal of excise duty and 
purchase tax on Menthol. 

Renewal of licence of Sri Shri P. Rajagopal 
Sitharama Cooperative Su- Naidu 
gars Ltd., Kottakota (Visa-
kbapatnam). 

Reported indefinite strike Shri Robin Sen 
with effect from 18th May, 
1979 by the Coal workers 
to press their demands. 

Need for fixing the price of Sbri Darur Pullaiah 
corriander in order to pro-
tect the interests of the cor-
riander growing farmers of 
Rayalaseema, Telengana. 
Karnataka and Rajasthan. 

H M 

0--01 

117-+"79 0-011 

0--011 

0--01 

.. 

0-01 

11-5-79 . 

0-03 

g-s-79 0-05 
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194. Non-appilcability of certain Shri Baldev Singh 
articles of the Constitution JuroLia. 

195· 

to Jammu and Kashmir 
State. 

Need for help and compen-
IaUon to the victima of 
Iquall in Bihar on the 27th 
April, 1979 

SOO Vinayak Prasad 
Yadav. 

\g6. Performance of the Indian Shri Sougata Roy 
Hockey Team in World 
Cup Tournament at Perth. 

·'97. Supply of cement to Allam Shri Pumanarayan 
Tea Estate. for consttue- Sinha. 
lion of quarter for labou .... 
en. 

19B. Reported decision of the Shri Cbi.tta Basil 
Government to change the 
venue of the nut non-com. 
petitive International Film 
Festival from CalcUtta '0 
Bangalore· 

199. Need for Immediate comple- Shri Raj Krishna 
ion of Durgapur-Calcutta Dawn. 

200. 

acn. 

ExpreII Highway. 

Reported appointment of an 
official of the American Em-
bassy on the working group 
'n grant of autonomy to 
the Films Division. 

Reaction of the Govern-
ment of India of the new 
Govtmtment of Rhodesia 
(Zimbabwe) led by Bishop 
Abel Muzorewa. 

Shri Vuant Sathe 

Shri Hari Vishnu 
Kamath. 

202. Rf1)OI't of the Judicial Com- Shri T Balakrilhnaiah 
miAion on the incidents at 

203 

Villipuram in 1978 .. 

Nred for constituting a natioDaI Sbri Nirrnal 
level Committee for the Chandra Jain 
Celebration of 1000 
yean of installation of Ita-

. t'Je of ·Bhagwan Gomatelh-
war in Karnataka. 

21l.f.. Reported delay and cancel- Shri B. Rachaiah 
latiob of Indian Air Lines 
flights. 

5 6 

H M 
3-5-79 0-.01 

3-5-79 0-1 

3-5-79 O-UI 

3-5-79 0-.(12 

3-5-79 0-.01 

3 -5-79 

4-5-79 

Shri 4-5-79 
Samarendra 

kundu. 

4-5-79 0-01 
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1105. Need for immediate lupply Shri Jyotirmoy BoN 
of foodgrains to Bangladelh. 

1106. Conditions of service of em- Shri Yuvraj 
ployeel of Can teens run by 
departmeu t of Co-opera-
tivel. 

Reported racket in commer- Shrimati Mohlina 
cial and residential real Kidwai 
estate bUliness in the 
Capital. 

II oS. Kudremukh Iron Ore Pro- 5ihri B. Rachaiah 
ject in Karnataka. 

lIog. Supply of Foodgrains to Shri P. Rajagopal 
'Food for work Schemes' Naidu 

1110. 

in varioUi States of the 
Country. 

R ~ decision of Bom-
bay Doordanhan to dis-
conti nUl' certain popular 
programmes. 

Dr. Vasant Kumar 
Pandit 

1111. Reported problema of Shri ~  

Indian doctor. in Algeria Suryanarayana 
and Iran. 

IWZ. Working of telephones in Shri Shiv Narain 
Delhi. Sanonia 

1113. Reported shortage of dicsel Shri nhagat Ram 
and Keroacne in Punjab. 

IIlf· Reported demonstration by Shri R. K. Mahlai 
Bhartiya Railway Maz-
door Sangh to presa their 
demand for recognition 
of the 8angh. 

1115. Electrical Hcavy Repair Shri Sudhir Ghoaal 
Shop for Electrical Loco 
Works, Kharagpur .. 

Reported exploitation of Shri Surendra Bikram 
children employed in 
the hand made match 
industry in the districts 
of l'irunclveli and Ra-
manathapuram in Tamil 
Nadu. 

Reported relay fait by the Shri Manohar Lal 
employees of Tannery 
and Footwear Corpora-
tion of India, Kanpur to 
prell their demands. 

------------.. _ .. _._--

.. 5 6 

H. M. 

4-5-79 

7-5-79 

7-5-79 0--01 

7-5-1979 0--02 

7-5-79 0--01 

O-G4 

9-,5-79 .--01 
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!aIS. ·Need to buy the paddy, Shrl T. Balakriahnaiah 
jaggery and tobacco Crom 
the Carmen directly in 
Andhra Pradesh. 

!a19. Incidents at Janpath, ~ Shri N. Kudantbai 
Delhi on the lit May, Ramalingam 

!a!al. 

1979. 

Reported irregular pay- Shri P. A. Sangma 
ment oC salaries to lower 
"rimary school teachers 
m the East and West Gam 
Hill diJtricta of Me-
ghalaya there by causing 
bardship to them. 

Protection oC Corests to Dr. Raniji Singh 
Control the floods. 

Reported shortage oC gunny Shrimati Chandravati 
bags thereby causing di-
fficulty to the farmen 
and traden. 

2!a3. Reported deciaion oC the 
. Government to lIhiCt the 
location site to overhaul 

Shri Chitta Basu 

the Bocinp Crom Dum 
Dum to Hyderabad. 

!a!a4' Need Cor railing the pro- Shri C. N. Vishva-
curement price oC paddy nathan 
in Tamil Nadu. 

!aRS. Reported cut in electricity Shrimati Mrinal 
IUPply in Mabaraahtra Keahav Gore 
aftecting industrial uniu. 

226. Condition oCHarijan reCu- ProC. Samar Guba 
geea in Marichjhapi 
in Weat Bengal. 

Non-implementation oC Shri K. Ramamurthy 
Arbitration Awards reo 
prding wage increue oC 
worken in the Cement 
industry. 

Dhama by certain Mem-'&: Shri Ratanainh Rajda 
berl of Lok Sabha in 
front of Krilhi Bhawan 
to preaa their demand for 
abolition of contract 
I)'Item for employment 
of labour by Food Cor-
poration 01 India. 

5 6 

H.M. 

9-5-79 

9"5-79 0-06 

10-5-79 

0--01 

10-5-79 

10-5-79 

0-Q4 
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ug. Reported lack of lupply of Shri Dilip Chakra- 14-5-79 ·0-03 
gal to the Calcutta Uni- varty 
versity resultin1 in the 
stoppage ofaca ernie and 
research activities in the 
Department 
Physics. 

of Applied 

!lSO. Resentment among the Shri Kommareddi 14-5-79 O-O!l 
farmen of the coaltal Suryanarayana 
districts of Andhra Pra-
desh over the rek:rted 
move to shift the egio-
nal Office of the National 
Seeds Cor,tion from 
Vijayawa . 

!lSI. Reported unsatmactory aer- Shri Dinm Bhatta- 14-5-79 O-OS 
vice conditions in Indian charya 

~  Miaion 
Hig way Project (Nepal). 

!lS!I· Amenities to the paltlengers Shri Ismail Hossain ~  0-04 
travelling by Tinlukia Khan 
Mail. 

!ISS Increaae in the price of Shrimati Mohsina 14-5-79 c-°S 
Itaple yarn and other raw Kidwai 
material needed by Cot-
tage and Small Scale In-
dustries in Tanda, dis-
trict Faizabad, 
Pradesh. 

Uttar 

!I 34 Need to alter. the duration Shri Hari Vishnu 14-5-79 000-04 
of the Fillancial year in Kamath 
India. 

!lS5 Need for placing the r10rts Shri Kunwar Lal Shri 15-5-79 o-oS 
of the Railway an In- Gupta H.M. 
telligence departmen ts Patel 
before the HOUle regar-
ding the clalhes at Dadri. 

!lS6 Shelving of certain steel Shri R. Kolanthai '5-5-79 o-OQ 
plants in South India. Velu. 

!lS7 Need for proper storage Dr. Laxmi Narayan '5-5-79 0-04 
arrangements for food- Pandey 
grains by the Food Cor-
poration of India. 

.8S8 Demonstration by Nepalese Shri Mani Ram 15-5-79 00-01 
in front of their Embaasy Bagri 
in New Delhi. 

QS9 Report on medical treat-
ment given to Dr. Ram 
Manohar Lohia. 

Shri Raj NarBin 15-5-79 (-14 
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Reported indefinite fast by 
some Harijan employees 
of Gangaram Hospital 
and the treatment meted 
out to them. 

Shri Ram Vila. 
Paswan 

241. Provident fund accounts of Shri Mukunda 
staft' of the United Bank Mandai 
of India, Calcutta. 

Follow up action on the Re-
port of the Grover Com-
million relating to the 
Chief Minister of Kar-
nataka. 

Growing inefficiency on the 
Railway. and the need 
for immediate action In 
the matter. 

ReporlR ofstarvation deaths 
amongst the tribals and 
Harijan. in San thai Par-
ganas (Bihar). 

Shri Chitta Basu 

Shri ViDllyak 
Prasad Yadav 

Father Anthouy 
Murmu 

245. Reported illegal mining in Shri K. LakkaptJ. 
several villages of Tum-
kur district j-II Karnataka. 

Problemlofsmallicaleunits Shri Somnath 
in West Bengal engaged Chattt'rjee 
in the manufacture of 
utensil. and surgical 
instruments. 

Lavish e:r.penditure on aym- Dr. Ramji Singh 
pOlia organised in Delhi 
at various hotels and need 
for an enquiry whether 
there was inflow of any 
foreign money. 

1148. Relaxation of age limit for Dr. Vasant Kumar 
commercial pilots. Pandit. 

249. An agreement for purchase Shri Jyotirmoy BU", 
of seven Boeing 737 air-
craft by Indian Airlines. 

Reported railway accident Shri Durga Chand 
on the 12th May, 1979 
between Talara and 
Javanwalla Shehr Rail-
way Station. in Kangra 
district, Himachal Pra-
desh and the relief given 
to thevictima. 

'ibri 
:i.M. 
Patel 

H  M 

0-06 

16-5-79 

16-5-79 0-03 

.6-5-79 

16-5-79 0-.111 

17-5-;9 C-DII 

'7-5-79 O-O!! 

17-5-79 

., ~  

0-011 

.7-5-79 0-cS 
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Governments' decision to 
let up a unit in Punjab 
for the production of 
electronic equipment for 
Jaguar aircraft. •  . 

3 

Shrimati Parvathi 
Krishnan 

Tax arrears against Birla Shri Hukrr.deo Narain 
Group of concerns. Yadav 

Need for action againlt wa-
gon breakers operating in 
Rllilway yards of AaanlOl, 
Andal and Durgapur. 

Need for immediate des-
patch of Wheat allotted 
to West Bengal for "Food 
for work" and Rural 
Works Programmes. 

Difficulty faced by people 
in getting passpOrt uue 
to re-in troduction of police 
verification system gua-
ranke hand and affi-
davit. 

Practicl' of publishing in 
advance al Acts, Legisla-
tive meuures which were 
stilt under consid("ration 
of Parliament. 

Reported ~~  of fire arm 
Iicf'nces to RSS vol untl'erB 
in Maharashtra. 

Need for extending coope-
ration to people of Tibr-t 
in their .truggl(" for frce-
dam. 

Acute shortagf' of Post 
Cards, I ettf'rB and .tamps 
ctc. in Dhanbad. 

Shri Robin Sen 

Shri Krishall Chandra 
Halder 

Shri Bhagat Ram 

Shri R. L. P. Verma 

Shri G.M. Banatwalla' 

Shrimat; Pllr"at; 
Devi 

Shri A. K. R(y 

260 Workius;t of telephones in Shri M.A. Hannlln 
Calcutta. Alhaj 

201 Inclusion of Nep:\'i in thl' Shri K.F. Chrttri 
Eighth Schedule: of the 
Comtitution. 

262 Repor:ed cheating ofpeop\e Sbri Ugrascn 
by Alhilal Travel 
Agcncy, Lucknow. 

18-5-79 

18-5-79 

18-5-79 o-os 

18-5-79 

18-S-79 

18-5-79 

18-5-79 

18-5-;9 

18-5-79 

18-5-i9 

18-5-79 

18-5-79 
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a6J Repo rted threat by the Chief Shri Anant Dave 18-5-79 ~  

Justice of Guja-
rat High Court to resign 
on the iuue of filling up 
vacancies of judges in 
that High Court. 

a64 Devastation caused by un- Shri T. Balakri.b- 18-5-79 c-03 
precedented cyclone in naiah 
Coastal districts of 
Andhra Pradesh. 

a65 Difficulties experienced by Shri Darur Pullaiah 18-5-79 c-<'g 
the Barytea Mineowners 
and Pulverising Mill-
owners after canalisation 
of Barytca export through 
MMTC. 

266 Kerala Silent Valley Hydro-
Electric Project. 

Shri K. A. Rajan 18-5-79 0--'3 

267 Fixation of uniform ex- Shri Samar 18-5-79 0-03 
installation ~ of Mukherjee 
Kerosene oil at the major 
ports of the country. 

263 Ex")\oitation of workers in Dr. Bijay Mandai 18-5-79 o-O:i 
the Bidi Industry on 
account of contract 
labour system. 



(ill) St"tIm,nts lind" Di,,,liDn 16 CD,,,,ting iliforrruUiDn ''I",di", St","" QIl'stiDnl 

Sl. Brief .ubject Name or Mini.ter Date Time 
No. taken 

H.M. 

I Clarifying certain information Shri P. Rama Chandran 13-3-79 0-01 
given on '3-3-79 in reply to a 
supplementary ~  by 
Shri Krishna mira Halder 
on Starred Question No. 322 
regardi:l perCentage of Coal 
Mines ccted by floods. 

2 Correcting the reply given on Shri Rabi Ray 12-4-79 0-01 
22-3-79 to Starred QJ1estion No. 
43' by Shri Amar Roy pradhan 
regarding Recruitment Rules 
for the employees of Sucheta 
Kripalani Hospital, New Delhi. 

3 Correcting the reply given on the Sbri Shcr Singh 30-4-79 0-01 
25th April, '979 to a supple-
mentary question by Shri Sou-
gata Roy on Starred QJ1cation No. 
869 regarding palling or bene-
fill of new Technologies by Na-
tional Rcacarch Development 
Corporation. 

4 Correeting the reply given on the 
7th March, 1979 to a supple-
mentary question by Dr. Va-
aant Kumar Pandit on Starred 

Shri Dhanik La1 Mandai 2-5-79 0-01 

QJ1cation No. 228 ~ Mi-
noriticainJammuand' mir. 

-5 Clarifying the position in regard 
to an answer given on the 17th 

Shri H. N. Bahuguna 8-5-79 0-01 

April, ~ to a supplementary 
to Starre Question No. 752 
relating to hyment made by 
IDPL to ill talian Collabora-
tors for transfer of technology. 

6 Correcting the answer given by Shri Shanti Bhushan 14-5-79 0--0' 

the Minister of Law, Justice and 
~  Affain on the 24th 

Apri, 197&to a luwlementary 
by Sbri ittubhar Gamit on 
Starred Question No. 85' re-
garding vacancies of High Court 
J udgca in Gujarat • 

• Statement was laid on the Table. 

75 



(y) Sta,.",.,., by lAtJtU, of ,,,. Oppositio,. 

-----------------------------------------------------
Subject Statement made by 

R~  .trike by Taxi and Scooter dri. Shri C. M. Stephen 
ven in Delhi due to ri.e in price 
((petrol. 

., 

Date Time 
taken 

H.M 

0--10 



21, STATEMENT SHOWING TIME T.+,KEN ON VARIOUS KINDS OF 
BUSINESS 

Buainea 

ADJOURNMENT MOTIONS • 

BILLS 

(a) Government Bill. 

(b) Private Memlxrl Bill •• 

BUDGETS 

(a) Railway Budget • 

(b) General Budget • 

. . . 
(c) Budgeb of Union territories under President'. Rule 

CALLING O~ NOTICES R l~ '97) 

DISCUSSIONS 

(a) Short Duration Diacu.uoDi (Rule J93) • 

(b) Half-au-hour DiscUllioll5 (Rule 55) • 

MATTERS UNDER RULE 377 

MOTIONS 

Motions (Rules '9' and 342) 

PRESIDENT'S ADDRESS • 

QUESTIONS 

R};SOLUTIONS 

(a) ~  Rl ~  

(b) Statutory Resolutions 

(e) Privab: ~  Resolutions 

STATEMENTS (Rule 372)  _ 

OTHER MATrERS such a, Oath l),' .1 firmltion Papen laid on 
the Table Obituary Refert"nct'S, Privilege issues, Points of Or-
den etc, 

TOTAL • 

Pcrcentqe 
Time taken to the total 

timetakeD 

H.M. 

7 47 

79 33 

17 J9 

J8 30 

87 R5 

7 3R 

RR 45 

16 JS 

7 II 

12 1Z3 

14 35 

13 51 

53 36 

*, 

I 35 

12 IZI 

4 34 

13 10 

S90-RO 

... ·7 

n· ... 

I'g 

5'8 

S'II 

S'7 

3'6 
13'7 

0'4 

S'IZ 

I" 2 

3'4 

100'00 

*Joint ~  place ~ ~  Resolution [ViM ~  No, 17(i) 
S,No, I  ] and die Demands for Granb In respect of the Budget (Railways) (or the 
year 1979-80 and the l l ~  ~  for Grants, in ~  of the Budget 
(Railways) for the year Ig78-79 (ViM Statement No, 6(1)] 'TilDe taken OD joint 

l ~~  has been shown under the Railway Budget, 

77 .. f  _ 




